U

servk:e and presently working as ...

myself, my spouse and dependants*:

4. Kuomaod....,
beionging to

. years,

©

Bihax. )

Year.?.@z?-.._.._..
sordnitac/aise ot .- Rahud. %1@5}1

Mrm....ﬁsswbly

- ,bm-cr@' HHB g,

give hareln below the detalls of the assets (immovable, movable, bank balance, etc.) of

A.  Detalls of movable agsels ;
(Assets In joint name Indicating the extent of joint ownership will also have to be
given) A
Sr. Description Saif Spouse quemnt- Dependant-2 Dq:_anm-i
y |y | me Etc, Nar
1:5 Cash 210, &0 % ﬁfi%esh VortH gmﬁmq [ 41 Ko Koot | KaShager K-
: g0,
(in uepastt;s:i o ’ apT Bvs
Banks, Financia onel .
o idskaivioy Lioke Go,000 No No No
Non-Banking | oo ool
Financial 4
Companies
el Uebeifwms nd 4
a8 >
Shares in No No No N o N2
companies :
(iv) | Other financlal T
Erom o [ e | N No | N
‘. N0 0 0 o)
Savings, LIC )
Pelicas e |rev
{v) | Mator Vehicles .
(detalls of 6. N\
) NB. | NB.| ™Nb N9.
(vi) | Jeweliery (give o &
detatls of - Godd -155 ;’I}i ‘L;:ng D N i
weight and —18SH-
value) RQulver =11
(vil) | Other assets, '
| such as values NO NO NO NO N
of claims /
interests

Note: Value of Bonde / shares / Debentures as per the latest market value (n Stock
Exchange fn respect of listed companies and as per books in the case of non listed

companles should be given.
* Dependant here means &

employee,

Gl ot

percon substantially dependent on the income of the

v

.
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Detalls of Immovable assels
[Mote: Properties in joint pwnership indicating
aiso have Lo Qf*._jndlcated}

R ’be.scription Self

]« Spousc

the extent of joint ownership will

) ﬁ}.ﬁaﬁaz—fn‘l—:iﬁ_ﬁcp‘eﬂdani-l :
Hame . 1.

Dependant-3 |
Etc. Mame

i Namel§)

(i)

| Agricultural Land

| measyrement)

- Location(s)
- Survey number(s)
- Extent (Total

a-\
Jets)
e

-Current market value

.

Qo™ ND_

Name 1

NO

i

ND

{1}

non-Agricultural Land
- Location(s}

- Survey number(s)

- Extent (Total
measuremsnt)
-Current market value

No

NO | NO

NO

\D

iy

Buildings (Commercial
and residential)
Location{s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

NO

NO

NV

()

Houses / Apartments,
ate.

- Location(s)

- Survey /daor
number(s)

- Extent (Total -
measuremernt)

- Corcent market
value

ND

NO

NDO

NID

(v

Others (such as
interest In property)

(2) 1 glve herein below the details of my labilities / overdues o public financial

institutions and government dues:-
[Note : Please glve separate details for each item) -

electricity

Sr. pDescription Hame & address of Bank / Amount cutstanding as
Ne. Hm?l tmw‘ S) , O cisarmecisraairisavisee
Tay | (i) Loans from Banks S B iﬁ?si : éwm g.00.000
(il) Loans from financial
institutions NO
(iil) Government Dues:
{a) dues to departments
dealing with government NO
accommedation
(b) dues to departments
dealing with supply of '(\\O
water —
(c) dues to departments
dealing with supply of N 8)

Wl [ConrsA

g

-




........ e 2t

v v 4 i — s Y T

e ND 3 e NfO

dealing with telephones 1 . b ¥ol B s
(e) dues to depariments

deating with govemment N\

transport (including ] \D T\‘O
aircraft and hellcopters) | i s

{f) Other dues, If any f ND

{(b) (1) Income Tax including

surcharge [Also indicate

the assessment vear upto | PAN ~-TKFPk§1980 N
which Incame Tax Return
filed. Glve also Permanent

Account Number (PAN)] S i
(i) Wealth Tax [Also |
indicate the assessment
year upto which Wealth N 0 : NU
Tax filed.] PR
(1i}) Salffs Tax {Only in
case of proprietary ND N
_busingss] :
(iv) Property Tax ND ND i
c. Personat Detail
GPF/CPF/PRAN Mo, :- 10145568500
Gender - (/)
Dpte of Bleth 3 pl8 e 171443 18 16 (DD/MNE/YYYY)
Class/Group e { (AJB/C)
e  [Bihay Lespedatve  ASSemblyr |
(Ful Neme €.9. B.A.S,-Blhar Administrative Service, )
B.S.5.- Bihar Secretariat Service efc.)
Hame District :- S}‘wacn

I hereby declare that the above details are true to the best of my
knowledge and belief,

t

Sighature .. Sﬁ!ﬂt%q .................................
iame of Employee: .. gﬁ"‘dbd“

Piacepafa“w-’ * _ Designation... Lfbmngf H'}'}e‘ﬂl‘h‘lﬁl‘

E}ate:....l.o.‘.!?%:.gf?ﬂs. ; Oepartment:. BLM‘L.-.LﬁﬁdH‘Mf '}f@
ba’er*

Note: please sign each page of the declaration. Asset declaration formm

must be in A4 size white paper with computer typed {single side)
@

in prescribed format.
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{



